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The Lok Sabha met at Eleven of the
Clock

[Mn, SreAxes wu the Chair]
ORAL ANSWERS TO QUESTIONS
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AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN). (a) to (c). The
Rorba fertilizer project was approved
r implementation in June 1974 and
,as scheduled to have been completed
1978. Some preliminary civil con-
struction - works were completed and
‘ders for long delivery of items and
equipment were also placed. How-
ever, the implementation of the pro-
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ject was slowed down, following the
decision that the further implementa-
tion of the project as 'well as setting
up additional capacity based on coal
as feedstock should pe considered only
after experience is available of the
operation of the two coal based plarits
under implementation at Talcher and
Ramagundam.
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SHRI SHANTI BHUSHAN: In 1969
a decision was taken in respect of
three coal based fertiliser projects in-
cluding Korba. But in 1973, as the
hon. Member is aware, on account c.
oil price hike ail the costs had gcne up.
Now in the Fifth Five Year Fian
starting from 1st of April 1974 to 51s*
of March 1979, provision has zen
made for Rs. 1065 croreg in respect of
fertiliser plants. - But as a result of
this price hike there had to be altera-
tion in the Fifth Five Year Plan and
even though this allecation viz., pro-
vision in respect of fertiliser plants,
was increased from Rs. 1065 crores to
Rs. 1488 crores, still, the number of
new fertiliser plants had to be reduced
from five to three. Now in Xorba
although this was a coal based tech-
nology, in the meantime, gas has been
found in Bombay High and it was
found that fertiliser plants based on
plant technology were certain. So far
as coal technology ‘was concerned, it
was still to be proven and therefore,
it was decideq that se far as Korba





